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Safety of women
95 KUMARI SELJA: Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether attention of Government has been drawn towards a poll of global
experts released recently that India is world's most dangerous country for women due

to the high risk of sexual violence and women being forced into slave labour;
(b) if so, the reaction of Government in this regard; and

(c) whether Government proposes to formulate a new law to focus on all
aspects of women safety after holding discussion with all stakeholders including
National Commission for Women thereby prescribing stringent penalties for those who

are involved in harassment and atrocities against women in the country?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAJ GANGARAM AHIR): (a) and (b) Government's attention has been
drawn to a recent report in the media on this subject. This report is not based on any
scientific survey or facts but is a poll of a statistically insignificant sample of persons
and presents a distorted picture of the comparative state of women safety in different
countries. Even a quick comparison of available global data disproves the poll finding,
In fact, the absolute number of rapes in some countries with much smaller population
1s higher than India. The said polling survey has been rejected by the National

Commission for Women as it is based on perception and flawed methodology.

(c) The Government has notified Criminal Law (Amendment) Ordinance 2018 on
21 April 2018, which has put in place a regime which prescribes stringent punishment

against rapes, including death penalty.
Rohingyas and other illegal immigrants in the country

9. SHRI PARIMAL NATHWANI: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the number of illegal Rohingyas and other illegal immigrants in the country;

(b) the steps being taken by Government to trace and repatriate these illegal

immigrants and the results of such steps;

(c) the steps taken by Govemnment to identify and isolate criminal immigrants/

Rohingyas in the country; and



